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Nla'ld Duty Allowantle to Ballway 
Guards 

9032. Shri IBh&Q Sunbhali: Will the 
Minister of Ballwa)'s be pleased to 
state: 

(a) whether Government are aware 
that several Zonal Rai!ways are still 
not pal lng Night Duty Allowance to 
the Guards for the "entire period of 
duty from 'on' to sil!n 'off' in terms 
of Railway Board's letter No. PC-67/ 
JCMI1, dated 13th April, 1967; and 

(b) if so, the reasons for not issu-
ing clear orders to all the Zonal Rull· 
ways as mentioned in Railway Millis-
ter's letter No. PC67/HW2/1, datEd 
the 20th May, 1967 to Dr. B. N. An· 
tan!, M.P.? 

The Minister flf Railway, (Shri C. 
M. Poonacba): (a) It has since come 
to notice that some zonal Railways 
are not counting the entire period 
from 'signing on' to 'signing off' fal-
ling within 22 hours and 6 hours for 
the purpose of grant of weightage 
for night duty to Runnin.e; staff. 

(b) The orders of the Board on 
the subject were clear. The particu-
lar railways, however, do not seem 
to have counted the entire period for 
the purpose of grant of weightage for 
night duty, under some misapprehen-
sion. The correct position in th!'S reo 
gard has since been clarified. 
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